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CO:lhdorltial Inslructiom to Labour 
C m ~i~ioner  regarding cases of Rail-
way Employees under Industrial Di,-

putes Act. 

5828. SHRI R. R. SINGH DEO : 
Will the Minister of LABOUR AND 
REHABILITATION be ,,!e2sed 10 

state: 
(a) whether it is a fact that his 

Mini,:rv has issued confidential instruc-
tions to the Labour Commissioners not 
to entertain or refer the cases of Rail-
way employees under Industrial Dispu-
tes Act. 1947 to Labour Courts; 
(b' if so. the reasons thereof; 

(c 1 whether the Railway employees 
Can refer the disputes to Labour Courts 
directly or through Labour Commis-
sioners and section IO of the industrial 
Disputes Act. 1947; and 

(d I if not, the reasons thereof? 

THE MINISTER OF LABOUR 
AND REHABILITATION (SHRI D. 
SANJIVAYYA) : (a) No Sir. 

(b) Does not arise. 

(c) No. 

(d) Under the law, only the appro-
priate Government can refer disputes 
for adjudication. 

12.25 brs. 
CALLING ATTENTION OF 
URGENT PUBLIC IMPORTANCE 

REPORTED NAXALITE ACTIVITIES IN 

ASSAM 

SHRI HEM BARUA (MangaJdai) : 
I call the attention .... 

SHRI S. M. BANERJEE (Kanpur) : 
On a point of order. I have no desire 
to scuttle any discussion on this. ·But 
if you kindly read iI, you find it stated: 

"Call the attention of the Minister of 
Horne Affairs to the reported Naxa-
lite activities in Assam as disclosed 
by the Revenue Minister of the State 
on the floor of the Assembly". 

Some Minister of a particular State 
disclosed something on the floor of that 
Assembly. How CIm that become the 
subject matter of discussion here? 

MR. SPEAKER: have gone 
through it. 

SHRI S. M. BANERJEE: I want 
your guidance for the future. 

MR. SPEAKER: There is nothing to 
be done against the Minister or any-
body else. Something has been disclos-
ed by the Government of Assam. 

SHRI S. M. BANERJEE: On the 
floor of the Assembly. 

MR. SPEAKER: I do not agree. 

SHRI HEM BARUA: You have 
allowed it. This becomes a matter for 
the nation (Interruptions). Naxalite 
activities in Assam are a matter of 
grave concern to us. 

SHRI S. M. BANERJEE: I a!Il not 
<1 N 1xalite as such. 

SHRI HEM BARUA: I call the 
attention of the Minister to the follow-
ing matter of urgent public importance 
~n  request that he may make a state-
ment thereon: 

"The reported Naxalite activities in 
Assam as disclosed bv the Revenue 
Minister of the State' on the floor of 
the Assembly". 
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THE MINISTER OF HOME AF-
FAIRS (SHRI Y. B. CHAVAN) : Mr. 
Speaker Sir, I am informed that, while 
making a statement in the State Legis-
lative Assembly on the activities of 
extremists in Assam, the Revenue Mini-
ster assured the House that the State 
Government are maintaining a close 
watch over such activities. One Shri 
Syed Husain, who had been absconding 
for some time, was arrested on 17th 
March, 1970. Further investigation is 
in progress. On an earlier occasion I 
had stated in this House that the Cen-
trel Government have information that 
a small number of Chinese arms and 
ammunition had been received by the 
extremists in Assam from the Naga 
under-ground. The Central Govern-
ment are keeping a close watch over 
the activities of extremists in Assam 
and whatever assistance is required 
will be given to the State Government. 

SHRI HEM BARUA: Of late, 
A ,S3m has become a honeycomb of 
Naxalite activities and Naxalite sabo-
teurs are operating in the border areas 
of NEFA, Nagaland. Bhutan, North 
Kamrup, North Goalpara and Cachar 
and Mizo Hills districts also. These 
Nexalite elements are getting arms and 
ammunition smuggled from China via 
Nepal and West Bengal. The Naxalite 
elements who have been functioning in 
the State of Assam for the last two or 
three years are responsible for the 
tragedy that occurred on 26 January 
J 968. These elements are raising not 
only Mao's slogans but have linked 
them up with certain parochial slogans. 
For that the Central Government are 
responsible, they have to attend to the 
socio-economic problem of the area, or 
else the Naxalite elements will grow. 
The jungles and hills of Assam provide 
an ideal ground for these people to hide. 

This man, Syed Husain, who has 
been absconding for more than a couple 
of years, has been arrested. He was 
the brain-trust or the ]l1ain force be-
hind the Naxalite activities in Assam. 
Mao literature is also smuggled from 
Peking and freely distributed in Assam. 
Postures are displayed in Gauhati and 
Lumding. In Lumding. which is a 
small town, I saw with my own eyes 
Mao Tse-tung postures being displayed. 
These Naxalites have also killed two 
persons in Goalpara. 

AN HON. MEMBER: How many 
N axalites have been killed? 

a,lidti"s in Assam:C.A.} 

SHRI HEM BARUA: Anybody who 
t"kc. to i enc~ iil th'. c:untry must be 
dealt with firmly. Anyone who is in 
favour of violence is against our Consti-
tution and the parliamentary system of 
democracy in this country. Anybody 
who goes against these particular insti-
tutions in this country and who believes 
in violence must be crushed openly. I 
am not holding any brief for these 
violent people. (Interruption.l) If the 
Congressmen are responsible for vio-
lence. they mus; be crushed. If the 
CPM is responsible for violence, they 
must also be crushed. I suppose the 
Naxalites now do not belong to the 
CPM, they have kicked them out. What-
ever that might be, may I know 
whether this Sved Husain, who was 
responsible for encouraging violence and 
instituting a region of terror in Assam, 
particularly on the 26th January, 1968, 
has been interrog?ted, and whether his 
interrogation revealed or disclosed any 
connection with China or any other 
country ? 

I hear that the Naxalites have shifted 
their venue of ooerations from West 
Bengal to Assam- now and are very 
active there, particularlv in the border 
areas. As I said, they raise all sorts 
of parochial slogans, and for this I 
would say that the Government is 
responsible. So, 1 would like to know 
whether firm steps have been taken to 
nip this violent movement in the bud, 
so that thiS movement may not spread 
violence in the area. 

SHRI P. GOPALAN (Tellicherry) : 
On a point of order. It appears that 
the Home Minister has stated that the 
Naxalites in Assam are getting Chinese 
arms. On a previous occasion the 
Home Minister has stated that the 
Naxalites were getting Chinese arms, 
and those arms were finding their way 
to West Bengal, but the then Home 
Minister Mr. Jyoti Basu .  .  . 

MR. SPEAKER: There is no point 
of order. I do not allow it. If there is 
contradiction between two statements 
there is a certain procedure under t ~ 
rules. 

SHRI P. GOPALAN: The Home 
Minister is deliberately misleading the 
House, because the Home Minister of 
West Bengal, Mr. lyoti Basu, had 
clearly stated that no such case had 
been brought to the notice of the State 
Government. 
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MR. SPEAKER: This is nOl a point 
of order. 

SHRI Y. B. CHAVAN: Shri Hem 
Barna has made a reference to certain 
·detailed information. It is a fact that 
according to the statement made by the 
Reven,ue Minister, some of the printed 
matenaJ in Bengali which appears to 
have been printed in Peking, has come 
to Assam through Nepal. That is being 
distributed. 

SHRI HEM BARUA: Some of the 
leaflets are printed in Calcutta also. 

~ I  Y. B. CHAVAN: I am only 
menhonmg the facts as disclosed by the 
Revenue Minister. 

It is true that their activities have 
been taken to some of the border areas 
of Nagaland and Mizo District also. 
The hon. ~em er suggested that the 
Naxahtes m Bengal had shifted their 
activities to Assam. I would not put it 
that way. I. would. ~a  that they  have 
e1(tended theIr achvlhes to am~ 
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~ m. ~ ~ ... (CilRfJA) .' 
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SHRI Y. B. CHA V AN : The Assam 
Government is aware of the position. 
That IS why they pursued the activities 
?f this llroup,. and ultimately succeeded 
m localmg thIs man Syed Husain, and 
he has been arrested. In Ibis mailer 
investigations are going on. I do not 
know  the result of the interrogations, 
and I do not think, even if I know I 
would disclose it here. • 
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SHRI HEM BARUA: I wanted to 
know whether the interrogation of Syed 
Husain had i c o e~ any connection 
with China or any other country. 

MR. SPEAKER: He has already 
replied; no second question. 
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~ I i t  ~ ~ ~ if; ~ 
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"On an earlier occasion I had stated 
in this House that the Central 
Government had information that a 
small number of Chinese arms and 
ammunitions had been received by 
the extremists in Assam from Naga 
underground." 
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SHRI Y. B. CHAVAN: The hon. 
Member has asked my opinion. Certain-
ly I have given my opinion man~ times 
in the House. I have always ~  that 
some of the extremist philosophy and 
programmes arise out of certain ecoao-
mic and social situation in the country. 
Administrative steps will be necessary 
but ap" ,t from that certain social and 
economic programmes will also be 
necessary. I have said so before. 

SHRI R. BARUA (Jorhat) ; At the 
very outset, I would like to make an 
amendment to what Shri Hem Barua 
said; he said it should be nipped in 
the bud. It is no longer a bud: it is 
a malignant growth which has already 
spread over Assam and all the strategic 
areas right from Tripura, and across the 
areas, to NEFA. Therefore, I hope 
the Home Minister will consider it as 
a very serious, malignant growth. 
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Secondly, we are very much pertur-
bed today, when the Governor of West 
Bengal says that one should not call the 
Naxalites as just riff-ralf but many 
highly educated persons are among 
them. Therefore, let us not dismiss it 
as just some violent activity. 

Thirdly, Assam is suffering for the 
past few months because of political 
instability which started in West Bengal 
owing to the quitting of office of Shri 
Ajoy Mukerjee and his friends. I want 
to know from the hon. Home Minister 
whether he is cognisant of the fact that 
political instability in that area is 
going to make a serious impact on these 
activities? 

J\f y second question is this. A train-
ing academy is bein!! established in 
East Pakistan by Chma and they are 
having a direct contact with the Naxa-
lites in the Assam borders. So, I 
want to have an answer from the hon. 
Home Minister so far as these reports 
are concerned, because, the Home 
Minister does not seem to be very 
serious; if you read the statement 
given, you will see that he is iust 
quoting what the Revenue Minister of 
Assam has said. No new information 
is disclosed here. So, I want a positive 
answer from the Home Minister. 

SHRI Y. B. CHAVAN: I referred 
to the statement of the Revenue Minis-
ter bec"llse the Calling Attention ex-
pe~te  me to do that. It is not that I 
have volunteered this information. The 
Revenue Minister has made a statement 
in the Assam Assemblv, and it has 
appeared in the press." I thought it 
was that which prompted Mr. Hem 
Barua and his friends to put a question 
invitine the attention of the House to 
this niatter. Therefore, I have made 
mention of this thing. 

It is not true to say that I have 
taken it very casually. We have many 
times discussed this question in this 
House. and whatever information I 
could give. I have offered to this hon. 
House. 

IIctil,ities in Assam(C.A.) 

As far as the instability in West 
Bengal is concerned, it is a well-known 
fact. What more information can I 
give in this matter? It will be our 
effort to see that there is stability there, 
and under President's rule, it is our 
effort to bring about some son of 
stability in the political life of West 
Bengal. 

SHRI R. BARUA : Could you assure 
us that the instability will not spread 
to Assam? 

SHRI Y. B. CHAVAN: How can I 
say? My efforts wilt be there. 

I!.Tr amr SfIml' ;:IiTtTf ( ~ ir ~ ) 
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<f<:'Fi t:f;;;rTlfl lTlfT ~ If ~ i 1fT mfll<'T 
~  ~  ~ i  am: it<v 1fT mflr.r 
~ I ;;it ~t  wmr fifliS ~ t. ~ '!if 
~ t ~~ fllf.m.<: it <iT ~ 1 ~ If 

H is true that this thing is spreading 
into important sections of the State, 
and I am very glad that Assam Govern-
ment itself is very much aware of it. 
because they are pursuing some of the 
offences and they have started investi-
gation very energetically, and they 
have arrested some people in some 
parts also. 

~ 3lWT 'l'>T ;r1<:T "l'TTit ..". ~ r tor], 

~  lfT1frur ~  'fit ~  <;fl 

~ t~ t i  ~I 
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SHRI Y. B. CHAVAN: About the 
latter part of the question which is 
really speaking the most importa~t 

question, whether the Government wIll 
be willing to give asistance in the form 
of police assistance etc. to some of 
these areas which appear to be the 
sectors which are likely to be affected 
and which are important and strategic 
areas, I would like to assure the House, 
as I have already stated in my state-
ment, that Government is always will-
ing to give whatever assistance they 

would need in the form of police assis-
tance, etc. About opening up these 
areas by building roads and other com-
munications, for the last two years, 
this question has been emphasized in 
action and in Mizo  and Manipur areas 
certain communications have heen built. 

About banning any party, have 
expressed the difficulties. 

An HON. MEMBER: Naxalite is no 
party. 

SHRI Y. B. CHA V AN: No party 
can be banned. What can be done is, 
we can make use of the legal provisions 
in hand and try 10 proceed against 
certain acts which are illegal and vio-
lent. That is being done. 

MR. SPEAKER: Papers to be laid. 

SHRI S. M. BANERJEE (Kanpur) : 
We want a statement on the accident 
in which six people have died. 

(Interruption. 

12.48. hrs. 

PAPERS LAID ON THE TABLE 

APPRENTICESHIP ~  RULES, 

1970 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHA'BILITATION 
(SHRI S. c. JAMIR) : 

I beg to lay on the Table a copy of 
the Apprenticeship (Amendment) 
Rules, 1970 (Hindi and English ver-
sions) pUblished" in Notification No. 
G.S.R. 469 in Gazette of India dated 
the 21st March, 1970, under sub-
section (3) of section 37 of the 
Apprentices Act, 1961. [Placed in 
Library. See No. LT 3136/70.] 

PAPERS RE. PROTECTION OF CONDITIONS 

OF SREVICE OF INDIAN CIVIL SERVICES 

OFFICERS 

THE MINISTER OF HOME AF-
FAIRS (SHRI Y. B. CHAVAN): I 
beg to lay on the Table, in pursuance 
of an assurance given on the 3rd April, 
1970 in answer to a supplementary on 
Shoft Notice Question No. 12 a state-
ment regarding the protection of 1:on-
ditions of service of the Indian Civil 
Service Officers and the agreements 


